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TewaaedRRd RS

E,P\W\’Jﬂ/\lﬂ e, SON/daughter/wife of VEDPP\HKPISH "
years, helonging to BIHHR LE(’\ISbﬁTIVEﬂSSEMBL)/

service and presently working as AR R T ER DAL s
give herein below the details of the assets (immovable, movable, bank balance, etc.) of
myself, my spouse and dependants*®:
A.  Detalls of movable assets

(Assets in joint name indicating the extent of joint cwaership wilt also have to be
given} ‘ﬂ'

VED lASH - _ "
5r. | Description - Spuu‘sggf Dcpc‘gld-llnt-'l Dapendsnt-2 | Dependant-3
No. e L tles Nama(S) Nams Name Efc. Name

(i) | Cas 1ui_‘._c/‘ 5o weo NIL | ONIL TE. - |
(i} | Depasits In |
Banks, Financial | SBT Bm-
Institutions And VIDHAN f
Non-Banking i y
‘ Financial SapnA N IL NIL N—IL }\/.I )..
i | Companies v)C ed DJ"F‘GJP o ‘r
RS VORI . i -(. T | i Y
(iity | Bonds, | g
Debenturas and i j \/ ‘\)
Sharsz In . T 8
| Comganies | NJL N L_ l\’ IL' - ; 2
| (iv) | Other financial | | b1 g ’
institutians, |
N5S, Postal [\/ L
Savings, LIC 30 A 4 9 e Ak
i Policies, efc NJ [\/ Nj L N !
EQ.:} mMatar Vehicles ,
{detalls of : it
- make, etc.) NIL AL /\/_LL /\/.IL /V_IL_ ]
(vi) | Jeweliery (glve T )= e e ]
details of Gobl =2¢ Cltj e '
i waight and Vi LUE = WA ’;E:/ j . '
[Vatie s o) N ' /
vaiug) Sococo /. poaeee - A/_EL /L I
S ETLVER: i s i /i
{vii) | Other assets,  Vedue=B= |
such as values | ! i
of claims / il i /\,I_IL, 4 |
§ interests NI\’ LNS N YR A IL,WJ

Note! Value of Bonds / shares / Debentures as per th2 latest market vatue in Stock
Exchange n respect of listed companies and as per books in the case of non listed
companies shauld be given, :
* Dependant here means a person substantially dependent on the income of the

employee,



¥

. T S -
o S Agricuttural Land _-——Kl

I ' Current market [

8.  Detajls of Immoyvable assets

[Note: Propertias in jont ownership indicating thi extent of jeint ownership will

aisa have Lo be indicated|

sr. | Description l “Goif | Spouse | Dependant-1 | Dependant-2
‘ H&m(S} | Mame |

Name Etc. Nama

" Dependant-3

- i

- Location{s)

- Survey number(s)
- Extent (Teotal o
measyrament) !
-Current market value o
[ty Non-Agricultural Land

- Location(s) i ‘
| - Survey number(s) |

' - Externt (Total N
@ measuremant)
|_-Current market value |

NS

g NP

NP N

(ifi) | Buildings (Commercial |
| and residential)
| Location{s) : |
i - Survey Jdoor
F number(s)
| - Extent {Total

measurament)

l. Current market
i value

U

(W) | Houses / Apartments, ;
| et l 5
| - Lucatnon[s}
- Survey fdoor
number(s)
= Extent (Total
meAsIrement)

value

s b

i

N NP

e .

(v) Others (5uch as

v M| ML | Nl

{  iinterest In property)

(2} 1 give herem below the details af my liabiities / werdu-es to public financial

institutions and government dues:-

[Note @ Pleace give separate details for each item)

 §

""sr. | Description
No.

(a) | (i) Loans from Banks

Hame & address of Bank /

| Amount nutstandmg as |

| {il) Loans fram financial
mshtuhcns

(iil) Government Dues:

i {8) dues to gepartments
- dealing with government
| accommodation
{b) dues to departments
! deating with supply of

; water

Financlal Institutions(s} / an,
_Departmant (&) :
x4 g % '_IL
NTL A
. |
e N k]

NIL-

[ Nr}_,

§

‘ {c) dues ta department:-,
dealing with supply of |
E electricity

NI~

NI

el



[ {d) dues to departments /\Tf\/ /;”IL— |

| dealing with telephones
(e) dues to departments

dealing with government =1
| transport (including ./\, iy N T |
a\rcraﬁ: and helicoptars) (-
'{f) Other dues, If any ’ J\’ ZH/ N/ =

(b) (1) Income Tax including alF T h

surcharge [Also indicate <) \%P Q\ S6% R i

the assessment year ugto I L_,
' which Income Tax Return A ;

flled. Give also Permanent | f\/ j L’
Account Number (PAN)] D BB P S B
(i) Wealth Tax [also
indicate the assessment
year upto which Weaith | j\f ’j,L, N.IL-
| Tax return filed.] L , o ]
[ {ilh) Sales Tax [Only in
case of proprietary !\r) X L-' | ,/\/IL

_business]
(iv) Property Tax_ A =

€. Personal Detail
GPF;cPF;pRWD, " !L |||-‘4"5:}%“'2_6\433 |

Gender ) = ' -«-‘:’ (M/F)

Date of Birth

clée [TIZ]\[aJa e | wommmm

_T

Class/Group = rﬁ[c« {A/B/C)
cooe © [BIPPREASIATSVE SERVICE

(Full Mame e.g. B.A,5.-Bikar Administrative Service,

B.5.5.- Bihar Secretarlat Service el )

Home Oistrict i g NH LﬁJV D\q ‘
I hereby deciare that the above details are true to the best of my
knowledge and beliaf.

Signature (\2 b Ny i,

Namé of Emplayee; Qﬂ/\ﬁﬁﬂ’ﬂ'
Flace:. ? F‘Tpr Designatian.,, UWICE o ﬁ'TTEJV Dﬁ./\/ 5
Datcjﬁ'o)”'z'é Depaﬂment:d.,..B.s.l(.'..\QIT‘..,. :

Note: Please sign each page of the declaration. Asset declaration form
must be in A4 size white paper with coamputer typed (single side)
in prascribed format.




